RAJYA SABHA [5 December, 2001]

The motion was carried by a majority of the total membership of the House
and by a majority of not less than two thirds of the Members present and
voting.

THE DEPUTY CHAIRMAN : Now, we will take up the Short
Duration Discussion.

SHORT DURATION DISCUSSION
Growing unemployment in the country- Contd.

[THE VICE-CHAIRMAN, (SHRI T.N. CHATURVEDI) in the Chair]
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SHRI H.K. JAVARE GOWDA (Karnataka): Mr. Vice-Chairman. Sir,
today, poverty and unemployment are the main enemies of human beings.
Even after the implementation of successive Five Year-Rans, the country has
not been in a position to eliminate poverty and provide employment to the
general masses. After Independence, more thrust was given to education by
which the youths of the country became educated, and they tried to get
employment according to their skills and education, but, successive
Governments failed to provide them the desired jobs. Sir, so far, the
agricultural sector has given employment to seventy per cent people of the
country. But, after globalisation, the growth in the agricultural sector is also
coming down. If this position continues, the agricultural sector also will not
generate any income in future, and the people who are dependent on this
sector, in one way or the other, will be forced to commit suicide. And, in this
way, the doors of this large sector, which has given employment to a large
number of people in the past, will also be shut. Regarding other aspects of the
matter, | would like to say that the growing population of the country is one of
the reasons because of which the various plans and programmes of the
Government have failed to meet the demand for employment.  And, the
policies of the Government and the mindset of the
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people who are working in various public sector units has created an
impression in this country that public sector undertakings are no more
profitable institutions, and are not viable to give employment to the people.
But, in the meantime, | would like to say that if we go on disinvesting the
industries and public sector undertakings, the people belonging to the lower
middle class would not be able to get employment. This is a point which
needs to be addressed by all of us, particularly, by the responsible
Governments | believe, Sir, that because of globalisation and
competitiveness from the private sector, in the next ten years, there will be no
public sector undertakings in this country. Then, Sir, what is the position of the
private sector? On the basis of some information that is provided and the
statistics that are given so far, we find that competitive persons are getting
employment in the private sector. But what is the percentage? The percentage
is very less. | feel that the programmes of the Government in the Ninth Plan or
the programmes that are proposed in the Tenth Plan are not sufficient to meet
the demand for employment. The youths of this country, even the technocrats,
the ordinary graduates and those who pass 10+2, are not in a position to
continue their studies. They are in a very dire state; there are no employment
opportunities. Apart from that, the schemes envisaged by the Government to
provide an amount ranging from Rs. 50,000 to Rs. 2 lakhs as loan from the
banks to the unemployed youth are also not going to solve the problem. If the
unemployed youth has no source of income, how can he give security to
obtain a loan from the bank? Our education system is turning out many
educated youth. It is a sort of unemployed army. Though they are educated
and knowledgeable, there is no work for them. Under these circumstances, |
urge upon the Government to envisage a proper plan for providing jobs to the
unemployed youth in this country. With these words, | conclude.

SHRI V.V. RAGHAVAN (Kerala): Mr. Vice-Chairman, Sir, the problem
of unemployment has reached an explosive point. | am sorry to say that the
Government has not realised the seriousness of this problem. The
unemployment problem cannot be solved by piecemeal steps. Now, the
Government is doing the same thing. It is high time we examine our economic
policy and the damage it has inflicted on our economy. Sir, for want of time, |
will not quote from the official reports. All the official reports state that both our
manufacturing sector as well as the service sector have shown the negative
growth. The industrial growth is in the reverse gear. The agricultural growth is
also at the bottom. This is the root-cause for the unemployment problem.
Factories are being closed. The industrial
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production is facing a cut. Because of the liberalised import policy, our
agriculturists are hard hit. Now-a-days, it is not generating any employment.
The livelihood of the rural poor is in danger. Poverty is increasing.

Sir, to solve the problem of unemployment, the Government has to
turn its attention to the agricultural sector. More investment should be pumped
into the agricultural sector. The official report says, only 33 per cent of our
agricultural land has been irrigated. Even after 54 years of Independence, 67
per cent of our agricultural land remains unirrigated. Then, how can we solve
the problem of unemployment?. After the liberalised import policy, after the
removal of Quantitative Restrictions, our agriculturists would find it very difficult
to sell their produce. Now-a-days, there is no proper procurement also. This
has inflicted a hard blow on our rural population. Those who have propagated
swadeshi are now welcoming multinationals. They are now welcoming the
developed capitalist countries to take over the key sectors of our
economy....including the service sector. If we go on like this, how can we
solve our problems? In my opinion, if we turn to an economic policy of self-
reliance, we can march step by step, solving the problems faced by the
country now. Sir, we are a billion plus, 105 crores, of people. It is not a curse;
it is an asset. We have plenty of man-power. Even the starving cultivator, the
poor peasantry, works hard without even a meal. Our people are very hard
working, specially in the rural areas. They are our asset. We have ample
resources, vast land, fertile land and we have plenty of water. All the
resources, we have; we have the cream of scientists in the country. We have
very splendid technicians. We have a pool of brains in the country. Nothing is
lacking. If we turn to the path of a self-reliant economy, a planned economy,
then only, we can solve these acute problems. By piecemeal steps
pronounced by the Rural Development Minister, these problems could not be
solved because every month, every year, unemployment is increasing. In the
services sector, millions and millions of employees are thrown out; some by
VRS. What is VRS? They are paid some lakhs of devalued rupees and thrown
out.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Raghavan,
you are in the process of winding up now. You have already taken six
minutes.

SHRI V.V. RAGHAVAN: Sir, | have so many points. But as the Chair
insists, | will wind up.

| was saying that the neo, liberal, economic policy is not the way for
us to go forward. You have noticed that the most developed countries
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are in the red now-a-days. The world capital system is facing a recession. One
of the ten top-most companies in the United States of America, Enron, has
collapsed. They have applied for bankruptcy. It was one of the topmost ten
companies in the United States of America. What does it show? Manipulated
wealth is not dependable. You are depending on manipulated wealth. They
are depending on manipulated wealth. With the fall of Enron, our prestigious
banks, including the SBI, the IDBI and. the ICICI, are in a position of great loss
because they are functioning on manipulated wealth. Please, note that this is
not the path for India to progress. For India to progress, we have to depend on
our man-power, our vast resources; we have to accept a planned economy.
With a planned economy, we can stand on our own feet. We have the
infrastructure, we have the base for the expansion - thanks to Pandit
Jawaharlal Nehru and thanks to the erstwhile Soviet Union and other friendly
countries - we have the base to go forward. So, that is the only way to solve
this problem.

Sir, let me conclude with a warning. One of our great poets in Kerala,
Mahakavi Kumaran Asan, had warned the rulers:

"Mattuvin Chattangle Allengil
Mattum Atu Ningalethan."

Translated in English, it means, "Change the oppressive course;
otherwise, you will be swept by the same course". So, | bring this fact to the
notice* of the Government that the problem of unemployment is not a minor
problem. This Is a very serious problem. It is at a point of explosion. In the
rural area, crores of poor people are without any living means. Some go the
way of suicides. But many are joining the army of unemployed to fight for
livelihood. Unless you change the course of economic policy, unless yog
adopt the economic policy of self-reliance, the problem of unemployment will
not be solved. Thank you.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Shri S.
Niraikulathan. Mr. Niraikulathan, you have got four minutes. | have to attend
the meeting of the Business Advisory Committee. If the House so desires, |
request Shri Kailash Joshi to take the Chair.

SOME HON. MEMBERS: Yes.

SHRI PRANAB MUKHERJEE (West Bengal) : Sir, we can sit
beyond-five o'clock and finish it today.
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4.00 p.m.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Yes. Now, Shri
S. Niraikulathan.

SHRI S. NIRAIKULATHAN (TAMIL NADU): Sir, | would be finishing
my speech within three mintues. But | request you not to ask me to hurry up.

(THE VICE-CHAIRMAN (SHRI KAILASH JOSH]) in the Chair.]

Mr. Vice-Chairman, Sir, on behalf of the AIADMK party, | rise to
speak on the unemployment problem prevailing in the country, particularly, in
the rural areas. The Centre has been promising generation of more
employment opportunities year after year. It has stated that with privatization,
more job opportunities would be created. But unfortunately, even the existing
job opportunities are vanishing after privatization and globalisation by way of
lay-off and retrenchment. The number of jobs during 1993-99 has risen at the
rate of just 0.9 per cent per annum. It is only one-third of the targeted growth
rate of 2.55 per cent per annum. This is based on the GDP growth rate of 6.7
per cent per annum. This employment growth rate of 0.9 per cent is just half of
the population growth rate of 2.0 per cent per annum. This extremely low
growth rate of jobs has added to the huge backlog of country's unemployment.
This has also increased the number of the poor in our country. The
Government has been telling that the problem of unemployment will be solved
by achieving higher growth rate in GDP. But, even a higher growth rate of
GDP has resulted In a very low growth rate of employment. The findings of the
55" round of the survey on unemployment, released recently by the National
Sample Survey Organization of the Government are disturbing. According to
the Survey, 22 persons out of 1000 labour force were unemployed in 1999-
2000, as against 19 persons in 1993-94. This shows that the rate of
unemployment has gone up from 1.9 per cent in 1993-94 to 2.2 per cent in
1999-2000. This is the general scenario of unemployment. In rural areas, the
situation is far worse. The employment growth rate in the rural areas was 0.6
per cent per annum as against 1.7 per cent in the urban areas. This reflects a
near stagnation in agricultural employment. Unemployment is the mother of
poverty. Unless we solve the unemployment problem, we cannot eradicate
poverty and the nation cannot progress. With over 100 crore population, the
Centre should make this huge population an asset of the nation. The huge
labour-force should be utilised by making more jobs available. Now, the myth
created by the World Bank that a higher growth rates of GDP can
remove
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unemployment and poverty stands demolished. Our godowns are full of
foodgrains. Our foodgrains are rotting, but the people are dying of starvation in
some States, particularly, in the rural areas. The Supreme Court had to
intervene in the matter to save their lives. This is happening because of lack of
employment opportunities.

That is why, my leader, and former Chief Minister of Tamil Nadu, Dr.
Puratchi Thalaivi, had decided to expand and promote small and cottage
industries in Tamil Nadu. It was decided by my leader to restore the patronage
given to the small-scale industries, by withdrawing the previous DMK-
Government Order passed on 19.2.1997; that had done away with the special
preference given to them in Government procurement. A 1000-acre Small
Scale Industrial Estate at Thirumullaivasal and a Women's Industrial Estate
are being set up to create employment opportunities in Tamil Nadu.

| want to make a specific point. Education has a definite role in
unemployment. Our educational system has produced only job-seekers and
not job-providers. That is why, unemployment is more in States with higher
literacy like Tamil Nadu, Kerala and Maharashtra. But in States like Bihar and
UP., unemployment is relatively low. So, the Government should review, the
educational system so that more and more job-seekers are not produced.
More of vocational and self-employment-oriented education is necessary for
the country.

The Ninth Plan target of generating 5.4 crore jobs could not be
achieved. It is the unorganised sector which accounts for 90% of the total
labour-force; 70 per cent of them are illiterates or educated below the primary
level. A majority of them belong to the SC/ST and most backward
communities.

That is why, the AIADMK Government in Tamil Nadu has allocated
Pis.25 crores in the current Budget for strengthening the educational
infrastructure for the SC/ST students. The Tamil Nadu Adi Dravida
Development Corporation has been restructured by our AIADMK Government,
to provide adequate loans to the SC/ST people for setting up their own small
scale or cottage industries and creating resources for self-employment.

Though the Tamil Nadu Government is taking all steps to tackle the
unemployment problem and to eradicate poverty, its resources are limited.
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There are very backward districts in Tamil Nadu for which special schemes
are launched by the State Government. My own Ramanathapuram District, is
the most backward district in my State. Thirunelvelli, Tuticorin, Sivaganga and
Dharmapuri are the other backward districts. But, unfortunately,' the Centre
has not included my district in the list of backward districts. The Centre has a
list of about 100 districts known to be backward. But there is not a single
district from Tamil Nadu in the list. In the last session, during the Question
Hour, | asked the hon. Rural Development Minister, whether the would include,
districts like Ramanathapuram, Tuticorin, Thirunelvelli, Sivaganga,
Dharmapuri of Tamil Nadu in the All-India list of backward districts. But the
hon. Rural Development Minister did not answer that. Now, | request the hon.
Rural Development Minister to see that the list includes these districts also.
That will bring some benefits to them.

Rural India is full of poverty and misery because even things like
papadam, vadam, agarbatti and knitting are taken over by the MNCs and the
big business houses. This situation must change. If the problem of
unemployment is not solved very soon, | am afraid, we may have to pay a
heavy price by way of social tensions anti-social activities, communal and
caste violence, and so on. | hope the Government would change its mind and
go in for only employment-oriented schemes and projects. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI KAILASH JOSHI): Mr. Shankar Roy
Chowdhury. You have got four minutes.

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Vice-
Chairman, Sir, unemployment is a curse which affects the well-being of the
nation, and, since it affects the well-being of the people, it must be visualised
in the overall context of the stability of the nation. When we talk of internal
stability and security, we tend to think in terms of food security, energy
security and other things. | think the problem of unemployment gives a new
dimension to the whole question of security, because socioeconomic security
is a vital factor in ensuring stability of the country. Now, we have got the
unemployment problem. It is a statement of fact. In the initial stage, the
Government, the hon. Prime Minister, made a statement that they would
provide one million jobs every year. Where will these jobs be provided? The
obvious places are agriculture, agro-industries, small industries and the
services sector. But our country is disadvantaged in
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employment generation because of quite a few factors. Firstly, there is the
population problem. There are less jobs and more people. The population is
increasing and the prospect of providing jobs is very, very distant. Secondly,
there is, more or less, general instability, law and order problem, in many parts
of the country. It drives away the investment; it drives away people who seek
to establish industries and provide jobs to the people. Thirdly, our financial
regulatory mechanisms are very weak. Therefore, people who wish to invest,
set up industry and create jobs are hesitant because, when they hear the
scams in Government institutions like the UTI, banks, etc., they get the feeling
that the conditions within the country, perhaps, the system of governance in
the country, is not stable enough to ensure them a safe return on the funds
that they invest.

Then comes the question of modem technology. We want modem
technology. But, unfortunately, modern technology does not create jobs. That
is the basic dichotomy that the country is facing. Instability, weak financial
governance and jobless growth, as the hon. Prime Minister has mentioned the
other day, are facts of life. These are internal factors. In addition to that, as the
hon. Commerce Minister had said the other day, we have to survive externally,
in the era of WTO, in the era of internationalisation, in the era of international
competition. Added to that, the Government has itself adopted a policy of
liberalisation. As a result of a combination of all these factors, the indigenous
sources available to create jobs for the people in our country are just not there.
| am not holding any brief for any economic or political ideology. It is immaterial
whether the economic policy that we follow has originated in America or in
Russia. Ultimately, what is the end result? The end result must be the well-
being of our people. We are not Americans; we are not Russians; we are not
Japanese; we are not Chinese. We are Indians. Therefore, | urge upon the
Government to seriously consider an Indian model of growth. It cannot be full
liberalisation. There are many ideologies which cannot be applied to India.

| don't think the Government is devoting sufficient attention to it and is
sufficiently serious about developing an alternate Indian model of
development. There is a word which is used sometimes. It has many historic
connotations. But of late, people feel uncomfortable while pronouncing it.
People hesitate to use this word. It is a word called 'Swadeshi', self-reliance. It
is mentioned in very hushed and muted tones.
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No political party has adopted it as its mainstream political agenda. | do feel,
Sir, that we need to have an Indian model where agriculture and agro-industry
is given predominance based on many Indian factors. The basic issue for
agricultural development is land reforms. The Agriculture Policy published by
the Government, which we have read, makes no mention of land reforms. It is
a matter of interest that land reforms have ensured that the State of West
Bengal to which | belong -- whatever other criticisms people may have of it - is
amongst the leading food producing States in the country today. The Chief
Minister of West Bengal said recently, "Information technology and other
sunrise industries have their place. But for a State which is leading in food
production, the basic thrust line shall be agro industries". This is the
philosophy which | do not hear being pronounced in other States. The
Government must devote sufficient attention to ensure that a line of economic
philosophy is developed which suits our conditions, our people and our
environment. Land reforms have the adverse effect under our Indian system of
leading to smaller and smaller fragmentation of land holdings. Here too, we
must have an Indian model. The old collective farm model of the Communist
ideology proved to be a failure. In America, they are having large farms which
are now called cooperate farms. As a result, many of the small landholders are
being driven out of the business. In any case, we cannot compare ourselves
with America where only four to five per cent of the people are engaged in
farming. There is plenty of Indian technology. It is available in our lITs. it is
available in our CSIR laboratories. It is available in Government laboratories.
We are hesitant to invest in our own research and for that the biggest culprits
are the private sector houses, the corporate sector, the Indian corporate
sector. We must invest in indigenous research and development and apply it to
our own conditions. A small landholder cannot develop his fields, firstly
because It is too small and secondly, he has no access to finances. Large
banks hesitate to give agricultural loans to the small farm holders. It is a fact of
life. Can't we develop a cooperative banking system in our country for the rural
areas? This is part of the Indian model and we must develop an Indian model
of our own development. Unless and until we take pride in our own resources,
in our own model of development, unless we stop .blindly borrowing economic
ideology and corporate philosophy from other countries - they are not
applicable to us --we will not succeed in our aim of generating empldyment for
our people. Today it was brought out in the course of some other discussion
that economic development is the only solution which can prevent and control
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the spreading instability of the country, whether it is in the North-East or in
Kashmir or in Uttar Pradesh or in Bihar and then spreading to Orissa, Madhya
Pradesh and even West Bengal.

This is a huge problem, and | don't think, we are seized of it. While
the Government may, and will, take other actions to control the spread of
instability, the basic causes of instability, which are economic and socio-
economic, have to be addressed on the basis of an Indian model and, for that,
Sir, | would urge upon the Government to devote more time, more energy,
more resources and more thought to develop an Indian model of development,
which is not dependent on borrowed philosophies, either from the free market
or from the totally centralised markets of the erstwhile communist countries.
Thank you.

SHRI R.S. GAVAI (Maharashtra): Sir, at the outset, the major thrust
of my speech will be towards rural unemployment and the consequent rural
poverty. Secondly, while throwing light on the very subject, | would like to
touch upon the schemes which are being undertaken by the Government of
India to deal with rural unemployment and rural poverty. Thirdly, | would like to
know what the present status of the schemes which are under implementation
is and what their future is going to be.

Sir, rural unemployment in the unorganised sector relates to the fate
of an estimated 315 million people, nearly one-quarter of our total population.
The people in the unorganised sector are living without the basic amenities,
like food, clothes, drinking water, medicines and shelter. The percentage of
population is to the tune of 75 per cent so far as males are concerned, and 86
per cent so far as females are concerned. Now, the Government of India is
implementing special programmes for eradication of poverty and for generating
gainful employment. These are: the Swama Jayanti Gram Swarojgar Yojana,
the Jawahar Gram Samridhi Yojana, the Employment Assurance Scheme and
so on. | would like to know from the hon. Minister whether any review of these
schemes has taken place or whether any evaluation report is available with the
Department. If that is there, then, what is the result of these schemes as per
this report? | would like to know from the hon. Minister whether the Swama
Jayanti Gram Swarojgar Yojana, the Jawahar Gram Samridhi Yojana and the
Employment Insurance Scheme have provided gainful employment to the rural
population and have created productive work and whether the Samridhi of the
village has been achieved through the Jawahar Gram
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Samridhi Yojana. There is also the Prime Minister's Rozgar Yojana. | would
like to know whether all these Yojanas have provided gainful employment to
the poor people of the country. | would also like to draw the attention of the
Minister to the Million Wells Scheme and the Indira Awas Yojana. | would like
to know whether these schemes are being implemented in true spirit by the
Government. My observation in this respect is that no awas is given to the
poor persons nor any well is being given to the small landholders and poor
farmers. Wells allotted on paper are physically missing. Awas' units built up
under the Indira Awas Yojana are in dilapidated condition, and those houses
do not last for more than one year. All the social assistance programmes
comprising the National Old Age Pension Scheme, the National Family
Benefits Scheme, the National Maternity Benefit Scheme, the Scheme for
Development of Woman and Child in Rural India, Training of Rural Youth for
Self-Employment Scheme, are only on paper and these will remain on paper
for ever. What about the Watershed Development Programme, the Desert
Development Programme, the Integrated Watershed Development
Programme, the programme for Supply of Tools and Kits to Rural Artisans,
the scheme for Information, Education and Communication? These are also
paper schemes and would remain on paper only. Most of these schemes
relate to people living below the poverty line. May | draw the attention of the
hon. Minister? All these schemes are meant for poorer sections. That is the
basic thing. These schemes relate to people living below the poverty line. But
my observation is that the published list of people living below the poverty line
consists of people who are actually living above the poverty line and who are
financially better off; people living below the poverty line are missing from this
list. |, therefore, feel that the fulfilment of this pious objective, from the point of
view of its implementation, has been a total failure. There is rampant
corruption. Crores of rupees have been spent from the public exchequer.
They have all gone waste and that defeats the very purpose of all these
schemes. Sir, | would suggest that the Government of India should form a
Parliamentary Committee to study in detail the working of all these schemes
that are being implemented by the Government of India. Crores of rupees are
being spent. We would like to know whether any purpose is being served or
not. | would like to draw the attention of the hon. Minister to one fact. When |
was the Presiding Officer in the Maharashtra legislature, | made a little bit of
contribution to the formulation of the Employment Guarantee Scheme, which
is still in existence. For the information of the House, the hon. Minister and
you, Sir, the Maharashtra Legislature passed
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this Employment Guarantee Act unanimously in 1978. It is under
implementation since 1978. This scheme was formulated in the spirit of the
Directive Principles of the Constitution contained in Articles 41, 42 and 43.
This scheme provides full guarantee to the agricultural labour during any
failure of the agricultural season. It provides employment to agricultural labour
and creates productive work such as village roads connecting one village to
the other, rural roads, percolation tanks and other such works which are
beneficial for the development of villages as well as the agriculture. The
principle being, the scheme is the property of the poor and should be shared
by the poor. The Legislature had unanimously accepted proportional taxation
under the scheme, with equal matching grant by the State. The scheme
relates to guarantee of work to the agricultural labour during the lean season.
It was not merely an assurance. | want to suggest to the hon. Minister that this
scheme that is being implemented in Maharashtra should be made applicable
to the whole of India.

To sum up, | will make my last point regarding the land reforms. Mr.
Chowdhury dealt with this very elaborately. Sir, ultimately the rural population,
which is about 75 to 80 per cent, depends on agriculture. The land reforms
should mean that land becomes productive. Then, what about the ceiling on
land? We would like to know whether the surplus land is being distributed in
various States to the needy and the poor or not. Secondly, it has to be seen
whether the land is actually in possession of the poorer sections of the people
in whose name the land is in the records. Thirdly, in many States of Northern
India, they have not the mutandis ready: they don't know the satbaras; the
statement of the crop; neither the limitation of the boundary of agriculture:
Fourthly, in many of the States, fallow, cultivable, land is lying vacant. This
land should be given to the poorer sections of the people who are landless. In
this way, they will also possess land and cultivate it. That land will become
productive and those people will be able to earn their livelihood and there will
be no unemployment. So, these are my few suggestions which relate to the
schemes which are being undertaken by the Government of India. Thank you
very much.

i TTa PP (SR T2 : SUGHIEIE Heled, GHY < & oY aga
IEA IIATG | AT FET H 31T Ig IRISHIRY BT a1 TR vy gt 377 8,
QI AT e &1 8Tt I8 © % g1 fauer eRe © &R &l g 34 &,
I g3 IS a1 I8 W el 51 b I & IS Fgi g, Sl dre ard B
S SITGT T &1 I1d IS 81 81 Abell (5 34 9T Bl 511 TR A I8
AR A E B
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SUGHTEIE] HE 16, H U 910 U BIC ¥ Fed [H I o Bl gl
3t freet fami o -us Ryarel &% wivcl o grem & forg fean am &R 9
IR I 9 3 R sreevfed Tyt W o 81 U 3 ¥ ues 9 g forn
fop w1 foaeT ug 812 I gar fb 98 s9dl H.U. 8 31k 4Ive.Sl.aR &7 2l
a1 0T veT forar afth e @t b BT 81 39D Hdld Ig © fb SRISHIRT
T FHRT & AR S ford A & 99 g8 (AT 7 et o g3t o <!
fa=Ter wmR B ome <e1 oy aRRRIRT | 1 38T 7, 99 o © f5 Seat
URT-YRT AT 7 89 RSTH{Te Sal $I 8 AR 7 A 4 93 & FoHeR aafh
Cakd

SUHTENE] HEIGY, ST AN Ta-HE $I 91d 8l & b IRBR
BT AMBHR HH BT I1BT T8 U 3BT 914 8, ifhd 3P AT-W1 31T <
for S TRARY ANBRAT & T8 BH 21 39 91 DI GHAT ST FhdT & Rifd U-
HHIYE B AUIE & 91 AR S S IR 981 8, Sl IS IR ARl | det
IRy oft 98 IR < @t /STy @t @i et afre, e €, e e o
ORI AXBR BT &1 T, ISP d18 IHHT GHRUH ARI TBR, 57 AIBR
YT I8 Bl 30D 1€ S ST ATSHNT AT &1 8, S AR Jad! ol af
THHT B B 7T 2, dAfdh et STef urgde daex # Sied fhue 8 =anfed agt
$SX f[degpd oW Bl =ell ST &1 &, %€ oW BId dl off I8 & old” B & Sif
s 8, I B ATAR Rt 16 fRTd AT SSHEIST IR g aer & &5 H &l
S TP gF 59 U Bl T8 IG10T, 59 TAT BT S 81 B Fbd | 3o
UM 3R AR &1 R 78 8 & qr 71l $fear # surerar Su €< 81 g9
SRISHTRT &1 FHT SATET STaRE T 81 T 2 3R 3R 331 avg SN &Y §g
BId Y8 A1 IUD BRU $© Wl 8l bd ol WRBR bl TR BT 918Y b
UTSdC Adex BT SAUHe 39 d¥E 9 8 fb SATST SEIT 8¢ 319 a1fes &l dl
SATET W SIS bRt et Wb, S 98 SaeIF 2

SUIHEIE WEIGd, ST81 A olaR Bl Bl ©,62 TR Py & H il
g 21 31} et W19 91 IR W2 & & ofs R g =nmfey, 1as arge 4
BB 3R AR Y H3T Sfl BT HET1 2 b 80 WRIT Blfcs T Sl & 98 o o &l
FCIR BI 1S 21 U ATGH! & UTH 2 2FCIR | B SHIM 8 3R 3R STzl §
S IRT 9 gfg Bkl [T A1 RTell YT 31II-31I<T 98 Ueb s IR X8 g b
ofs R 319 &1 BN T8 AT A1 -0e ST FRIF0 4 4 e gar 2|

it Sftae I/ (afees drer): el § gHaR <Ra {6 g8t B o
R 178 82

i ITSTa YT AEIS, Sl IS STATHE DI BARI Wb &, d 98
Sthfded 81 Gl ol g9l 31 A9 A S §Y Uah ATIBRI 7 9o o el 54
[Tl § TR A Arorre # fTa=1 U9 T &, 3R 98 Hegd il H o
T BIAT @1 9 G & TG 99 T Bl | AT ¥R SATUHE Bl Sl Wh1HT §,

ST AR I8 STo-0 2
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B, STaTex RISTIR AT 59 d1e] 1 Ts oY A1 Yo H IqHT 984
AR TT AT AR Al H B g bl e o1 3R Il v 599 s A1 €Y
R 39 o § ff TRes S oA 81 717 3R 9 AT &l Wl 971 TS 8l
AT AT 31t Y AT AISTIR @t a1t AIoTg 2, 3R d 31 9 il 7 g
d1 954 $O 81 Gl 2 &1 THAT TG SN 3MSIdhel 34 [AUNT B W@ B 81 PO
S $8I9 VI B, 319 &1 ReTee 31MdT § T8 ST IS offh I8 Tox & b
Y07 ISR A3 DI IR Ahddd Il ST 3R B A I g i
UM 8, 3R I WAfehar &1 Y dl 89 I8l Sl 62 Ui Sy i)
3R oIaR I 2 D! ASHTR T 3R &= & TR Tl S|

ARG, TAR &1 Sl 10 Fforerd Afdy Jaex # @ik 16 ufera s
IR HECFRI W ek B , 59 3TUTT DI 8H I TSN TR ofaR Biv 2.5
gfaerd @t % 9 9% I8! © o9 b 89 R 2.3 ufdera & e 9 IR e
PR UTIE 21 BART 60 TR 96 BRI Aeh-3Falide gl VAT 78] § fh &9 39
PO ISR G5l AT 8, 98 W93 [l 7 1 69 § <l gs 81 S 0
e AT o1 BU €, $9S BIs Wal 3fids a1 &l 31 31 2 foh 53 fferas
P I BN AR fopAe 81 ST RTeT 3MIDT HH <=1 TSI

Heled, A AR IR I8 JJA © b 5d T 7 TR b1 T N T8
BT, 99 I 89 39 AT PIUhAISCTe] B) Ghd ol IS 8 TRIC BT A I
B, 79 SR BAR I81 $O H¥heddl RIGUe 8l Fabell g offche 7 TfTerd &1
1Y X HH A HH 8HT1 A2 Il 84 agd Jehdl TR 37 V81 51 afelY T
IR ST8T SATIDB] U X ST TSI, Fe] GOkl RS Sil geirg d+ fay € o &
SHNT 3R ATIR BT T1dT 1T TS 3R BXeT SAAUHE P b =T g1 T,
IR U | H3H AXBR Io1Y Al F1ad 30 4 $9 320§ 8 Iuarfer s
EARSIRERIR R CIC

SHRI N.K. PREMACHANDRAN (Kerala): Sir, | have been waiting for
my turn in the debate since yesterday. | am called as the last speaker and not
the least. | am thankful to you.

The attendance in the House reflects the interest we have towards
solving unemployment. This problem is explosive today in our country. Day by
day, the unemployment problem is growing, and there are no checks or
preventive measures. There is no programme or policy which can check this
growing problem. It is spreading like cancer. As cancer grows without any
checks, just like that, the unemployment problem is growing. Both the Houses
of Parliament have discussed this matter so many times; yet, in
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effect, there is no respite. Discussions are held, without any results. In my
opinion, there is no use of such discussions.

The problem is growing ever since the early 50's, when we started
planned economic development. But the last 5 decades of
Planned Economic development has resulted in the rich becoming richer
and the poor becoming poorer.

That is the economic situation of the country after 50 years of our
Independence. During the last one decade a new phenomenon has come
into existence.  As a part of this phenomenon, the economic growth is
disregarding employment. The economic growth is not related to the
creation of job opportunities for the people of this country. This is the policy
which has been pursued during the last one decade. As a result of this, the
National Sample Survey in 1993-94 in its 50" round of analysis and its latest
report for the year 1999-2000 very specifically says that there is an
uncontrolled growth of unemployment during the last one decade. What is
the reason for this? | would like to submit that the main reason for the
uncontrolled growth of unemployment is the new liberalised economic policy
which does not have a human face and which is not concerned about the
people of this country. It is totally a capital and investment oriented policy. If
a multinational company or, say, a rich person of a corporate house, invests
one thousand crore of rupees, whatever may be the field, it is not towards
generating employment. This investment does not generate any
employment opportunities. They do not address the cause of the people
whether it is environmental or social aspect. The economic policy of the
Government is only for the capital oriented market. The Government is very
aggressively pursuing the policy. The previous Governments also pursued
this policy. As a result of this, there is growth of unemployment in the
educated youth. There is growth of unemployment even among the
technically qualified youth. As per the records of the Employment
Exchanges, 4.32 crore people are unemployed. This is an alarming
situation. Now-a-days if a person gets employment even for one day in a
week, he is categorised as 'employed'. This is the determining factor in
respect of giving employment. If a person gets employment once in a week,
he is classified or categorised as 'employed'. Sir, | would like to submit that
there is a ban on recruitment since 1984. This ban is still on. No recruitment
is taking place in the public sector enterprises or other such organisations
owned by the Government. Therefore, the chances of getting

285



RAJYA SABHA [5 December, 2001]

employment ace totally lost. Whatever little jobs have been created, either
they are casual or contractual in nature. This is altogether against the concept
of Government employment. The NDA Government has declared the
downsizing of the Central administration. Sir, 20 per cent of the work force of
the Central Government may go in ten years. That means every year there will
be a reduction of two per cent. Sir, downsizing the administration, disinvesting
the public sector enterprises, opening up the economy for private ventures,
etc' will not solve the problem of unemployment. How are you going to solve
the problem of unemployment with such an economic policy? What about the
agricultural sector? This is the sector where a lot of job potential can be
created. Even in the agricultural sector, there is a decline in the employment
opportunities. The 50" and the 55" Reports of the National Sample Survey are
very specific on this issue. There is a decline in the employment opportunities
in the agricultural sector which was once a source of mass employment. In this
sector also, we are losing employment opportunities.

[THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) in the Chair]

Whatever growth that has been professed by the leaders of this Government is
a jobless growth. This is the policy which is being pursued in our country. In
the banking sector and other financial institutions job opportunities are being
lost. More than two lakh employees have opted for the VRS. That means two
lakh job opportunities have been lost. In the telecom sector, in the insurance
sector and in almost every sector, the VRS or CSS or disinvestment or other
such schemes are resulting in the growth of unemployment. Sir, | would like to
submit that after the Second World War many economists suggested that the
State should take the responsibility of providing employment to the people in
order to maintain a social balance and effecting the advancement of the
economy.

That has been adopted after the Second World War. So, | would like
to suggest to the present Government that it should take the responsibility of
providing jobs in all sectors...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Please
conclude.
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SHRI N.K. PREMACHANDRAN: | will be concluding with one more
point. | would like to suggest one more point. It is, the right to work should be
there as a fundamental right. Now, the Constitution (Ninety-third Amendment)
Bill, 2001, is going to be discussed in this august House either tomorrow or
the day-after-tomorrow or in the coming days. There is a specific provision —
amendment of 51A -- in this Bill which deals with Fundamental Duties. It says
that it is the bounden duty of the parents or guardians to send their children to
school. If it is the duty of the parents or guardians, my question is, whether
there is any guarantee for jobs? We are imposing a duty on the parents or
guardians that they should send their children to school, that they should not
send their children to work. If you are imposing a duty on the parents or
guardians that they should send their children to school, the State should also
ensure job opportunities to the new generation or the growing population.

With these words, | once again say that the present unemployment
cannot be discussed in isolation of economic policy. The problem of
unemployment, the problem of poverty, has to be discussed alongwith the
economic policies being pursued by this Government. The present economic
policies, which are being pursued by this Government, are totally against the
interests of the people, especially the unemployed people of this country.
Therefore, the Government has to come forward with a clear policy or
proposal so as to meet the situation or address' the problems.

With these words, | conclude. Thank you.

#t wfter 9N (AERTY): g9ae SUGHIIe HeIgd, H ]
AR § b 3oy 431 I8t dier @l Hiepl fean § WReR b1 Yol § &
WRGR 1 3R U A8 7 dRISTIRI b {7 g8 ART ASH TIR B AR
! 3 H M Bl A q{I BIRRT B HBley, 3dd d1egd A H &1 ard
SITERONY HAT ST & AHT AT A H HERTE & 310 fTer 4 e g 8fi”
3101 4 31T g8 favd gRIRAR &1 Helew, orvl femgwar 4 €1 e, faqwi o Y
Ud 3BT SIS IS AT STl © aifd et aRfRufa a8 8 f& agt o
Uh-fT8Ts | SUTRT SSwISl 48 81 gl &) Uh-RI8ls & $3d gsisl Ui
PR R & {6 98 $H W 98 81 Il 8 3R Udh g arll o 31fed dn
RISTR &1 1 2| 78IgY, SUF 980 IR HR &, § 9t SR # T8 S
TG b T8 %Y qAT1 AT foh ITh fIY 1A <olael wig fthes 8!
21 3P FoTU BT ldol ST Blos B AT 1 ISTENT & forv § g1
TG b B ARBR BT Aol o & MR T e Bl 9 Aol <o Bl
Teley, R Rged & 8 # 71t 92 & o1y ordr € &R S9d o ik
IR IRAC Hex
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AR TR AN BT 21 HfpT TERTSE H 3R dwal Hf 71t a7 iR g%t o
I AT DI g H 997 b g bR MY dl HERTE DR BT 15 TRAT
Hod T IR IR IRIC HeX Uod Cad 39 W AN 8T I ot 19 TRHS
T TR ISP ST TSl 8l MR 19 TRACT Aod SR SIh! <A1 g
HERTSE ®1 Bl W TS AT AT 59 Bb A 3 HHNCIE § T8 9
Hepell| HEIGY, TS Bl ARG H 31 Afreh HHAfEA 8 3R 89 Sy, 1.3l
F SIRY g1 & |a AN Bl JeT g 21 89 4l a8} G oAfdh g &
|qg AT 99 T A AT AP A AR S 9 HHdifeeE & fog @t
BT S forg agt S it smeh ifes $1eb forw a8t o wf fbes B, a8
o fhes AR ssfafere & fau 981 @ s9fv 9gdl 89R UEl
gefafere & fory Ua $ivd fihes 811 89 918 # 918% & IR § Al 8AR
T o # S dfRifesE 7, wel 8, anft 59 fawy & e &) Sioxd 81 89R
T STTT-3eV Feex | STeTT-3elT faoTel B aX ® gafery 9 vy # Y ex
P B P IR § A Bl Al =1 891 AT 99 Tde 997 W1 '
i Y BT U= 15 TUT I & 3R FHal IR S¢ 41 $UY o Ued &1 H I 99 3fe-
3T IRV MU AT I ET § FlP ST gole | &M H B Iedl 8 AR
HRIhFd R BIRE g 8! B ST vy # THRAT A AR e ¥ faar
B DY JMATART &1 $AD A1-1 H #3f S T g8 Y gam =@ngm % g
SHIE-STTE, BY ¥e H YRATsHE YaRTaol Widl jW & IR Repede & fofg gast
aRAT B g Bl Bl SRae Rpedc 1S 2, Yod Rypeie 91€ § &k g
TR YfeeTdh Harex el H a7er-37er RpeHe dI€ a1 7 &1 TragHe
URITS H SIHR AN STUT AHI6T B 9Rd & 3R A1 IvReS Hrand &l
IRBR 399 A9 IR SRT 1R A A 3R Bls I Fahrel| 39 ThR A 9 S8
ITH | PBIs AT Tal B, Th A B Bls AN 81 2l FER TAHT
TRIAS | foree -0 &1 9 3B 21 89N I8 Terigdic ol Rufy ik 2, =9
IR At AT TS| 3MTST TFATgHE RISt | BT BR+ dTel AT & forg Y 9o+
DI STIE el 5l SATIY 3T I8 P & [ TraTsHe Yool $T HFYCRIgole
ST &1 I HRAT TS IS b GAR DI HHYC &b A1 SISHR B B
SATGT ghiacd BT 3R ST TSI I 3126 Mdbet | # g i aar1 argm fb
I8 a1d 99 © b S TR Sfea1 H gar, NI sazaedn off S9H $g T[T
SareT Repedic 8l 11l U aRfRIfT a5 81 =nfeg) a8 fraen 99 € a1 &
9 I8 1 & b R1 1 qR1 Repeic g5 B &l dIoT I8 8l je1 8 fb Ry awr o
STTE-STE BIh] dIaTe | SRS 9¢ Y81 2, UTgde Jdex § S8 T8l g 3T
9 g1 g A BT B P g, U SfreHl 9l B Bl AR & 51 375
TR U 9118 T8 € 3R &9 Repedic v & fog Gur 781 81 &9 ok 3%
gole IR QI-al S8 RgpeHc &1 el Mdlerd &1 a1 81 781 d I8 Y
AT T o FERT, ot TRIRIRT 3R 1R 81 718 81 7ERTE IRGHR & U™
3T ART 1 TR < & T r 781 &1 a1 g_1 8Tl 81 T8 © &b 8 3M1ed
efee 3 fadetin 81 7 81 S R F4fa g3 7, 39% fore ov e Farery
& foIg e g1 ST ieiicad a3 Sit =1 T AT SHST STd1d ool FH AT ST
SRISHR &Rl & IR § BN QT &, § 9 99 921 a1 olfh qI-a ST
S o AT RG] AT ST Frar o
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% fagr # <1 gfoerE, 357.3 ISYUe RISFIR &1 Y, A8RTE H 345.68,
ARG | 492.5, IR Y H 363.23 3R I¥C T § FIH SATT 638.57
Tfcrerd GRIE IRISHIR 81 7Y €1 31191 ¥l 3R Bicioll d IgHx Jadh dTex 371
B B UeH 91eX dha & 918 IfS S BIs T Fo] a1 o 98 81 ot
g1 H B e 7, R AT & 9 S T2 8 98 91 S S S IR
ForeleTT 2m STt ) 3T &1 < 317 Hehell @ I XTI UR I8 Fd STl 81 92 H U
T S dTel 9gd @1 § 9 9 ANl Bl I8 AT @R 81 g4 eHl &l
e TR TR bR ST X8 & [T=IehT ISl <21 I I TS &1 $AY AKidhdla
et 3 Hl SITeT Aes el §1 59 970 &l |1+ I@d gY H exvig |31 Sff
et o o 2119 399 4wy UR IR A WIFIQ| S Yo GORT AT fHaprer]
B ITATID A 51 T8 T (Tl &b o7 89 31 91 U - | 81 e
AT 9& 3R GERT IR iehTed | IuwTede Sil, 3Tu 99y a1 59 fog o
TP TR § SR AT PE<d §Y AHI DR §| g=ara|

et srgar vefte (9] iR BwiR): e, sHTRITie W)
e 81 X1 81 9 <21 & IR | ST a1 T8 B0 b 31 g fob oy
SBTY T B ARE < 4 AMEIG] 96 W81 & ST (78S | JwragHe Al 1 8l
Rl 21 S fSug=Rede Bl 998 I JHRI UGl Bl I1 Sy . Cl.3ll. B
Al I BN SATET 8T, Tildear Jdex 8l T sSReId Jaex 8l dhal
Al SHFM T8 81 8 AT 3718 | oPR 9 A1 qP dbR AN AT AT
FRER BRI & <fh B9IRI A ot I AfGd 781 frer! §1 98 S 9RI &
@ ST 81 Y81 § 98 Yo SIald Pl R IT 81 Fhdl §l 91 SIS 8 P
EAR TAHT $HY 3ITTIE © 31X 98 394 HHIC B & [olY, H1aal B &
foQ Big IR bttt 31aei RIS -HeHR & R H $O PHel 6l
SH-HR DI RATAT STd B9R <2 &6 A1 JATSE §s S I S| TR
AT g <Y ST 31T U8 d8dhR U hRIs &4 o1 8l gl ol S9! forerst 3
JHRI 1 96 BT B STR-HR H G-l U8l 81 9gd $H 8 3R d Al P
& ¥ eRcll Rigre 8T &1 99 U I8 &, 99 9¢ 8 o| 341 forsTst 9 agi
TR UGl U5 ATell # Sl SRSH el gall 8, Sl UTed IR Tt T 81 8,
et ao1e 9 g8f R ga STelTy 1Y, T $HRA STd1s 18 3iR fore
AMHRT TRED! &b BT & YIRS HGai &b STIRY d T89-789 6y Y| 9 a<h
3T G817 BIS BIeol S B, 7 TSAH ST el W& &, 7 & DI for
ST 81 TS I8 fop B8R fore™l 9 981 IMRY dRadb! A1 BRITR BT RyarRiet
TH 21 R & 59 A8l 4, e g8t areie Wt Aol 81 gal © 3iR
THATAHITHIT AT SATST WARATS &1 SATET WaR-Tdh ATV B Fhd & b
ATCHHITHIT a1 -1 & ifp U S99¢ 9 &1 SHG I1U-91 89R S U¢ forg
T g, e g1 # SRt 8, S sfaex €, goifad €, caihed &,
.0 4108, URT ISUC & d 99 & 99 9PR Us gU ol SR I ISR
T < 8 B T JHIael H S AR AN & I 7Y UIfpear =1 9=l STek
I FIRTT & 4& el 8T &1 80 A dBR (5 & ART Bl IIfB SlelR <l
g 3R Sil Ug-ford @l g8l oR HIg[e € 9 <wd & b JR an af misal 4
A &, BRI 4 SIS ©, 3T 81 3 FATDIG oAb ellS<l B g, 39
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feam 8, Qo1 ft 37 & Sidfh SHP Jhlael § Sl 4. Sl AT 5l TN IBHR
AN & I7eh T PIg IKAT 781 © Al ASIgRT AR &1 5 BT IS¢ 41 I IRB
ST gedT 21 sfoy U el & S1afe agf i) fega Ageh 2, dfesh 2,
& 3 AR H U hoaR U1 99 Gb1 & [ 981 P8 Al [Tl I STl |id Bl
TRSNE <d 81 B9 AR I8 IR BrA1 Arel & 59 grerd | Sig deb oiey-
B H WS RgpeHe BT DIs AT 8] (DIl S 79 T 98f ) HF 4
FH fAfercw w1 T8 8rft iR 7 a8 WR gIRSH &1 WIHT 81Tl $9H BIs IdH
TE1 fF 981 W= 10-15 ATel A IRH & 3R Fadt 3t € SRIRTH & 1 &1
TS bl | THT A 19 519 ST o<l © Al U 8% ST H gAY 31T 7 %ag g1
DI 51 9 a1 Wl 3T Sl B 98 faferc ey o #6id @ g gorl <& 51 olf s 39P
qTaSIE Hiftho AT 1 a1 781 eIl g8i W Sl vifdiieda arie g 1
g W QX 781 gUI ST AMBRIATH R 9R 19 3R Reard Job 6 8 98 W IHB!
e T8l PRl 2l IIREFIR Bl Afdes B & oy o fa9y vapmife
UopsT SR SR B9k & oy 811 A1fey o g8 A1 <€) &1 swforg § |1-ar
oISl 3T qEE TGN 3R SH-heiR H HAfacH & &9 &1 &,
SARTH B HH HRAT R, A BRI DI ASHTR ST ST T8F IR 25 B AITEIS
feoTell UaT B Y TATId B ifchd ISl 50-55 ATl § T87 R Phdel U OIR
HraTe fASTel UaT &1 751 § I8 g P g8 IR UTaR SRR &I dR% &1
T ST e SRISTIRY BF 81 b SiR a81 IR Aordr=1 ol ISR el Jb|

TERT 981 IR Uah Yerd RpeHc d1S & e 9aRi uall 781 H8l & o
oo ufg ATd 9 519 3R HeR &1 Us Ieq dl Yold Repedic 918 & A1hd
AT 1 g & S1d b q¥ 9RA ¥ BRI F=a Neld H il gV 81 g4lorg 89
TodIoT G 6 T8l W, BIs dAlbd J9 TIRAT 1R RgpeHe o1 Werd
F1Sd &1 TATIT STV 3R &1 & AR BT Yeld H Well [T ST ATfeh THhRT WH
Bl

A a1 # g8 HE A@rEdl g, g9R S HReR I8 'R aeRit
TG ¥, 96 I H SI-IR g1 HRAT 18T AT, odfb= d gl T 8, g1
TN fiffRex 189 S9! Al | S BeER A R el &1 gaaan
HRAT & 3R JBR AN BT SKIHT BRAT &, ST BIIGT ST 8 df I I8l
T8l IR Sl [oR IHATd AN &, ITD! IHS TSI B 1Y, I8i R Sl g8rs!
TN € S9! NOIHE WSl & S, HIHR # FIRR 978 Sy 91 1947 # 3R
FHR 7 AR 718 ot oiR ST 18 T I&f 311 9 BT IR DI
ERIRIESIGNEISE EESIUNESIEEACS GRS I ESIISICR RS G SRR
Y, 3979 T8 BINTT o ST ST ISR el 1 ag 3o+ aiterre & foru, 3
SADT GHIEIAT PN 3R A I SRINSH B W TH NI 3R ITD g8
ISR At e <ifep 39 aRw fohft &1 19 181 81 TSNS 39 99 IR
< H 21 R HAT Sft I81 iR e ¥@d €, 9 9Hd & o a8t U= geonsiet 9t
B T8 PR IB &, TATAY 78] [ Hex 98] IR ARHRT Tl o T aredT| a8 IR
6 T2 BT HT9 BIT © 3R Acoll Wids ThIF 98 IR 8] I &1 2l g9R
S|
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5.00 p.m.

STTUHE & HA TgT IR TIRG W& &, IH-ReArigd s WhiH & foIg g7
ST [ORE @I 7 {6 g8f iR gfedrgoree dfcfhee fags 6 @y T8l fra
DB B, T8 $¥1eT¢ fh g8f uR ot A9 &, 98 6 /e &1 &, fotfics &, gaferg
g WM Sl § 98 -3 WS B aRE J8l W AN Bl A1 A1 a8l
gfeargored Aficfhde 39-C13A A ¥dh 3R Agell Wids Wi A a8 &
IRISTRT BT JISHTR et |l

A1 B 39 GHY I1SX b YT, AT ST $9 b AT A Wl
2 J o9 UIfhI # TIRIA 81 72 AR SMSTAMS IAD! TH-HLHR H, TAN
b Y gl Y8l ol SHBT BT B &b foI Al dArbe ART Pl SIgay® 4,
3R THTSC H Wil fhdT SY A1 I SThT BT R b 3R IAD! ISNIR
A1 firel, STap! SRTSHIRT 40 GR 81 31X d 31U e 1 f3wrord ol | 1 H dget
TITHE DI I§ TH BT AT fF I8f W TSl T TR Hd WA $18d
Repetic o1 81, g8f didba RepeHc 81l § Hel aTedl § b 39 IS BUAT &
RIST g81 UR 1 91SR CRIRSH Bl el B b {0 @d & %@ &, «ifd aR
SHPT Udh Qi 331 W oY $9 UHR A W9 PN, O] H $HEl dl 394
SRINH W) TH B Fehall & AR RIS 1 TeH 81 Aehell 81 § 1 el §Y
IRIE BT § b TRPR T R H SRINTH DI HH $H 3R T81 TR IHRT
DI GH HRA B AR ARy e <l

SyquTeas (S R gERY): 3T H [T BT Y A1 AN e T B
T B Al 39 HEayul f98 R gt A AR 6 SR A & 918 89 AT
AT P | FIT FE 39 a1 I FEHd 82

PO AT & S &

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Yes, Mr.
Minister.

SHRI JIBON ROY: Before the Minister replies, please give me two
minutes. T A SITYHT WY1 T EIFTI|

Rt e w5t (St waew Ame): oM a1 9 gd
l...(TaET)...

SHRI JIBON ROQOY: The issue which is before us calls for a policy
response. The unemployment problem is very serious. It calls for a policy
response. It is in no way either related to the Labour Ministry or to the Rural
Ministry. Therefore, we expected that the Finance Minister would come and
give some response and give some direction. Now, he is not coming. We
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do not know how he is going to solve this problem of unemployment. It is very
unfortunate that the Government has not given any importance to the issue.
As such | do not think the speech by the Rural Development Minister or by the
Labour Minister will give anything. Since my colleagues have already left, | am
also leaving the House.

(At this stage the hon. Member left the Chamber.)

SHRI M. VENKAIAH NAIDU: Mr. Vice-Chairman, this is always the
problem with these people. ..(Interruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Okay. Please
reply to the debate leaving that controversy apart.

SHRI M. VENKAIAH NAIDU: The point is we should devote our entire
time to discuss the issues and also come to certain conclusions by giving
meaningful suggestions so that the Ministries concerned can work and move
further in that direction in the present situation and do whatever is possible.
Each one of us wants to criticise each other and then condemn each other. In
this way, we are not going to achieve anything. It is my firm belief: Moreover
SH ASISTTATSIS 3R ATSER 3G o DY D SHBT FHET 4] Ta1 el

Our country has taken a route, our country has taken a broad line and we are
moving in that direction. If any corrective steps are needed, the Government is
always responsive to the suggestions from the well-meaning quarters and
would take constructive steps in that direction.

We are all aware that earlier the Government has set up a task
force. | am not going deep into that because my colleague, Shri Sharad Yadav
would be responding to the suggestions made by the Members. We have
decided to examine the present possibility of employment opportunities,
existing employment opportunities and also the unemployment situation. A
task force has been set up and they have given certain recommendations.
Now their recommendations are being studied by a subcommittee.

Sir, the task force has suggested broad areas of policy for
employment generation. One, increasing the rate of growth of the GDP with
emphasis on employment generation. Two, sectoral policies which are,
particularly, important for employment generation. Three, laying the focus on
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special programmes for creating additional employment, particularly,
specialised groups. Four, pursuing suitable policies for education and skill
development. Five, better legal environment for increased labour absorption
in those sectors. We are all aware, the employment generation sector is
agriculture and agriculture-related activities. Second is the food processing,
and then small scale industry and services. Now-a-days, the service sector
is providing employment opportunities to some extent. The service sectors
are having a high employment potential, including travel, tourism,
information technology, housing and real estate, construction, road,
transport and also distributive trade, education and health services. Sir, we
have to focus our attention on these sectors. In the coming days there will be
a scope for employment opportunities. In addition to these, self-employment
programmes for providing wage employment and also self-employment are
there. These are the two areas where we are focussing our attention. Major
employment programmes are there in the Rural Development Ministry. You
are all aware that earlier we implemented the IRDP. Subsequently, we
moved on to a holistic programme called as the Swama Jayanti Gram
Swarojgar Yojana, the Self-Employment Programme by merging many of
these activities.

Recently, we have come out with another new programme to take
care of the food security for the rural people, to provide employment
opportunities, and also to create infrastructure in the rural areas for the
village requirement.

Keeping these things in mind, the Government has come out with a
new scheme called Sampoorna Gram Rozgar Yojana wherein we have
provided around Rs. 10,000 crores per annum, Rs.5000 crores worth of
foodgrains and Rs.5000 crores in cash. We have merged the Employment
Assurance Scheme with the Jawahar Gram Samruddi Yojana. This major
scheme will take care of the village community needs as well as
opportunities. Sir, | would like to share with the House that today after the
experience of the last 53 years, we have to be clear on one thing-education,
possession of a degree, does not mean an automatic entry to employment.
That situation no longer exists today. Education is for education, it is for
human development; and then, it is also to search for other avenues where a
person can stand on his own.

Secondly, to what extent providing employment through
Government is possible? All political parties should, very seriously, ponder
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over this issue. Today, when we talk of downsizing or rightsizing, we talk in the
sense of putting lesser burden on the people, focussing attention on
development; taking money from here, from the administrative expenditure, for
development-oriented investment. That is the idea. We have ideological
differences with our friends from the Left. It is an ideological battle. They are
not able to reconcile to the reality. Today, | would like to impress upon the
House. The issue is, after 53 years, you have to provide basic facilities to the
people who are unorganised, disorganised, who have been deprived all these
years. So, keeping that in mind, my Ministry has been given a mandate, a two-
fold mandate; one is poverty alleviation programmes, and the second is the
removal of backwardness by creating infrastructure in the rural areas. When
you talk of removal of poverty or poverty alleviation, it is not a question of
welfare activities or giving them subsidised rice, subsidised food or subsidised
loans, etc. You have to give them self-employment. Keeping that in mind, we
have a variety of programmes in the rural sector. We have housing, massive
housing, 25 lakh houses per year. We have a programme of sanitation. That
also is going on. Now, 200 districts have been Identified in the country. We are
spending a good amount of money on that sector also. On housing, we are
spending around Rs.2000 crores in the rural sector. The other day, the hon.
Prime Minister announced another new scheme for housing in the urban areas
where Rs. 1000 crores is given as subsidy and Rs 1000 crores is given as loan
by the HUDCO. That also is going to take care of the urban houseless people
in slum areas. It will also provide some sort of employment, temporary
employment. Unfortunately, In this country, employment means, everybody
feels, a white-collared employment, a Government job. That is the concept,
that is the perception in this country. This has to be removed from the minds of
the people. Otherwise, we will be doing a disservice ...(Interruptions)...

SHRI  N.K. PREMACHANDRAN: What about agncultural
employment?

SHRI MANOJ BHATTACHARYA (West Bengal) : Excuse me. Mr.
Vice-Chairman, | would like to say this. Just a minute. Hon. Members meant
gainful employment. It does not necessarily mean only white-collared jobs.
You should not be under the illusion that Members have discussed only white-
collared employment.

SHRI M. VENKAIAH NAIDU: | have never mentioned any Member. |
am only sharing my perception.
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SHRI MANOJ BHATTACHARYA: You have to respond to the
queries of Members.

SHRI M. VENKAIAH NAIDU: | have not mentioned any Member. If
you have got a wrong impression, | am ready to remove it from your mind. |
am talking of the general perception among the people.

| also come from a village. | have come from a student background.
We also talked about the unemployment problem. Also, we had so many
ideas. Today, after coming to the reality, what is the situation? This is what we
are trying to focus. My point is that in these rural areas, if you create
infrastructure, if you provide them opportunities, people can sustain their
activities. Sir, you were also kind enough to mention that we have abandoned
many of our traditional, professional, activities. That is another problem now.
Unfortunately, in this country, these traditional artisan skills are looked down
upon. They are not given the needed respect and recognition. That is one of
the reasons for people switching over from those professions and then
searching for white-collared employment, which is not available to them. This
is one aspect. The weaver, the fisherman, the goldsmith, the blacksmith, the
carpenter, the other artisans in the rural areas, used to live on those
professions. | am not going into the details. But those professions are being
slowly abandoned by the people. In a village, the washerman comes and
collects the clothes from everybody's house, whereas, in urban areas, people
take their clothes, go and put them In a laundry. See the difference. See the
psychology of the people. The younger generation, the son of a washerman,
the son of a barber, the son of a fisherman, the son of a potter, the sons of
other people, are not willing to do this for two reasons; one, those professions
are looked down upon and secondly, there is no adequate recognition and
respect for those trades and professions. So, it is the endeavour of the
Government today to provide them the necessary skill upgradation for those
professions, and also provide them the needed credit facilities so that they can
sustain their activities, arid thirdly, also provide them better marketing
opportunities outside their villages. This is the direction In which we are
moving.

Coming back to the other issue of the figures about employment
opportunities that were mentioned in the House, inspite of the recession, the
employment opportunities in the small-scale sector are increasing. They are
not declining. If anybody wants to have figures, | can furnish the same to
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him. The figure suggests that even today, the small-scale sector is providing 193.07
lakh days of employment. Earlier the figure was 185.64 lakh days of employment.
There is an increase of four per cent. | wish that we could provide more
employment. But, at the same time, in spite of the recession, the small-scale
sector is able to withstand the situation and is able to provide the opportunities
for the people in that particular sector; and as you are aware, the Government is
giving enough weightage to the small-scale sector. There is a collateral free
composite loan up to a limit of Rs. 25 lakhs for individual small-scale units.
Secondly, there is a credit-linked capital subsidy scheme for technology scheme
for technology upgradation. 12 per cent of loan is given for technology upgradation
for the individual SSls. Sir, you are also aware that under the single point
registration scheme, 358 items are reserved exclusively for purchase from the
SSls by the Central Government, and we hope that the State Governments
also follow the same. Some of the State Governments are doing it also. Then, |
come to the Pradhan Mantri Rojgar Yojana. Loans up to Rs. two lakhs, with a
subsidy up to 7.5 per cent, for potential entrepreneurs are given. Assistance up
to 50 per cent or Rs. 50 lakhs, whichever is less, is given for setting up the
testing centres, they are available for the industrial associations. This is another
initiative taken by this Government. We also have the integrated infrastructure
development. Then we have mini-tool rooms, and assistance up to 90 per cent
or Rs. nine crores, whichever is less, is given for setting up a mini-tool room. We
have also raised the exemption limit for excise duty from Rs. 50 lakhs to Rs. one
crore to improve the competitiveness of the small-scale sector. We are also providing
the credit-linked subsidy of 12 per cent as loan for technology upgradation. | have
also mentioned about raising the limit of investment in industrial units, service and
business enterprises from Rs. five lakhs to Rs. ten Jakhs. This is also a major
initiative taken to see that the small-scale sector survives. ...(Interruptions)...

SHRI LALITBHAI MEHTA (Guijarat) : Sir, the biggest problem that the
small-scale industry is facing today is regarding the working capital to be
provided to such units. The Reserve Bank appointed one Committee, known as
the Nayak Committee. It recommended that at least 20 per cent should be
provided by way of working capital to the SSI units. But till today, the survey shows
that not more than eight per cent of the total requirement of working capital is
being provided by the financial institutions. On the one hand, the banks are
flushed with the funds. But, on the other hand,
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because of one reason or the other, this recommendation has not been
implemented at all, and because of this lack of working capital in the SSI
sector, some of the difficulties have arisen. | would also request the Minister to
throw some light on it if he has any information.

SHRI M. VENKAIAH NAIDU: Sir, | take note of the point made by the
hon. Member. Sir, with regard to composite loans, earlier it was Rs. 10 lakhs.
Now, it has been enhanced to Rs. 25 lakhs. Even with regard to the PMRY, as
you are aware, the family income eligibility limit was Rs. 24,000/-earlier.
Keeping in view the value of the rupee, it has been enhanced to Rs. 40,000/-
per annum under the Pradhan Mantri Rojgar Yojana, which finances the
setting up of the micro enterprises and generate employment for the people in
the rural areas.

This is also another initiative taken by the Government. As | told you,
we have many schemes. For example, the Employment Insurance Scheme
and the Sampuran Gram Rojgar Yojana. In this, there is enough opportunity to
provide employment to the people. Shri Gavai has mentioned about the
Maharashtra experiment. It is a very good experiement. In those days when
the Janata party was in power, | very well remember, that scheme was very
popular, particularly, the NREP, and then it has become RLEGP, the Rural
Landless Employment Gurantee Programme. Keeping that in mind, only
recently, the Prime Minister constituted a Standing Committee of the Chief
Ministers, the Minister of Finance, the Agricultural Minister and myself. We sat
together; we had discussions and came to a conclusion. The Maharashtra CM
was there; the Madhya Pradesh CM was there; there were representatives of
other States also. All of us had come to the conclusion that we might make a
beginning in that direction. The beginning is this—the Sampurana Gramin
Rozgar Yojana of Rs. 10,000 crores. The idea is to move to the ideal
situations, like in Maharashtra. Whoever goes to the concerned Government
officers at the village level must be provided employment, or, in the alternative
he must be provided some wage, if they are not able to show employment. Sir,
this is the spirit of that, and we are moving in that direction. To start with, we
have made available this Scheme now to the States, and we have told them,
"If you perform better, we will think of raising it further." Ten thousand crores of
rupees per year is not an ordinary amount.
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THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Mr. Minister,
please listen to me. You have mentioned about the Rural Development
schemes. Maybe, the JGSY, SGSY or EAS; if you see the allocation of funds
for these Schemes, it is less every year, and if you compare the allocation or
funds and the expenditure for these Schemes, you will find that the expenditure is
not incurred fully, as per the allocation. So, you have to take these points
seriously, and this is the answer given on the floor of the House by the
Government. The Government has agreed that the fiscal achievements under
these Schemes show some decline, if you compare them with the last three
years.

SHRI M. VENKAIAH NAIDU: Sir, we are talking in terms of overall
opportunities that are provided. It is a fact that, earlier, certain schemes were
allocation-based. Subsequently, they were changed to demand-driven. If you are
able to spend more, then you are getting more in some schemes. In certain
schemes, allocations are made on the basis of the poverty-ratio provided in a
State.

Sir, | am coming to the point which you have raised, as also Gavaiji.
Gavaiji, of course, has made a sweeping remark and condemned everything, saying
that nothing is happening, this scheme is not there; the houses are not here, and
all that. I am not inclined to accept it. He may be speaking out of his experience
in his State, but, that also, | am not in agreement with for this simple reason. | have
recently visited Maharashtra. | had a review meeting with the Chief Minister, and
also with the Rural Development Minister, and | had come to the conclusion-
Maharashtra also Is implementing this Rural Development Scheme to the
satisfaction-that there is always scope for improvement. Sir, | can tell you that,
every year, we are constructing 25 lakh houses for the below-the-poverty-line
people, and there is a clause saying that this has to be identified by the Gram
Sabhas. | do admit, in some States, the in-charge Ministers are allotting it; in
some States, the District Administrator Is allotting it; and the Gram Sabhas are
not to identify the beneficiaries, but, at the same time, | will have to take the
House into confidence that the country is ruled by different political parties in
different States. My entire performance of the rural development depends on the
performance of the State Governments. We are in a federal structure; we plan;
we allocate money; we release it. We also lay down certain conditions like
"Unless you spend 60 per cent of the first instalment, you will not be eligible for
the second instalment." This is a
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clause which we have put to see that the States take interest to spend the
money on time. But the hon. Member from Jammu & Kashmir has just now
told me, "You are insisting on utilisation certificates. Getting utilisation
certificates is taking time; so, release the second instalment also, without
waiting for the first instalment.* Then | will get the criticism that the money is
being released but it is not reaching the people who are targeted. That is why,
we are insisting on proper utilisation certificates by the competent authority.
This is number one. And secondly, we have a vast number of schemes, and
we also have a good amount of money for rural development, which takes
care of these aspects, as | told you, of housing, sanitation and drinking water.
Now, Sir, road connectivity; another new activity taken up by this Government
to provide connectivity to the rural areas; up to a population of 1,000 at the first
instance, 500 at the second instance. The idea is to cover all villages up to a
population of 500 by 2007. We have, so far, released, in the first year,
Rs.2,500 crores; the second year, Rs.2,500 crores. We have released it. To
many of the States, proposals have been sent; they have been approved, and
some of them have accorded tenders. So, the works are in progress in some
States, and in other States, the activity is picking up now. The Rural
Connectivity Programme will go a long way in providing rural connectivity. It
will also provide some opportunities of employment to the work-force in the
rural areas. If you look at the figures, you will find that there is a decline in the
workforce. There is a decline in the employment opportunities also. | do admit
that. The workforce is declining because, no longer, as | have mentioned
earlier, people are willing to do labour. They want to go in for better
opportunities. That may be one of the reasons for the decline in the workforce.
We are also having the major problem of population increasing every year.
The population is going up in spite of our best efforts. | am not trying to justify
it; | am only saying that because the population is increasing, the
unemployment is also increasing. They are correlated. But, at the same time,
the Government is alive to the reality. So, road connectivity is another
programme.

Then, there is the self-employment programme. There are 6.30,000
self-help groups in the country. We have decided recently, in a conference of
all Chief Ministers and Ministers-there were 5 Chief Ministers and 23
Ministers-that we have to take up this self-employment programme, encourage
the self-help group, across the country and make it a people's movement.
Today, wherever this self-help group is active, there is a visible
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change. People, particularly, women, are coming forward and forming a
group. They are getting revolving funds. Banks are giving credit to them. The
Chairman of NABARD told me and | am happy to convey it to the House that
the repayment by this self-help group is 99.5 per cent. You see the NPA of the
so-called big industries and the response of the ordinary women who are
getting activated into this. So, my idea is to create 40 lakh self-help groups in
the next three years so that there is an increase in the employment
opportunities. The hon. Finance Minister, to give a further incentive to this
programme, has announced that if one becomes a self-help group activist, he
or she will be covered by insurance, like the Kisan Credit Card Scheme,
where he will pay Rs. 15 per year, and his life will be covered; in the case of
accident-Rs.25,000, and, in the case of death- Rs. 50,000. Out of the fifteen
rupees, ten rupees will be paid by the banks and five rupees will be paid by
the farmer. Keeping that in mind, some incentives are extended to this self-
help groups also.

We have also got a massive Watershed Development Programme.
We have the Food-for-Work Programme. The other day | just intervened and
said that 31 lakh tonnes of foodgrains had been released by the Government
of India to various States. Out of the 31 lakh tonnes of foodgrains, the States
have lifted a good amount of foodgrains. But, unfortunately, they are not able
lift them fully.

Sgaureas (sft g g=Rh: w1 Sfl, 59 39 4w o) == 8 a9 o
9 UR T BTN 374} 319 SHURR—IHE UR 31TV

SHRI M. VENKAIAH NAIDU: This is another scheme which the
Government of India has, to provide employment in the rural areas because
we have enough foodgrains. This is another way of tackling the
unemployment problem in the rural areas.

SHRI V.V. RAGHAVAN: How long are we going to sit?

SHRI R.S. GAVAI: It was designated as a kind-and-coin programme;
50 per cent by way of coin and 50 per cent by way of food. Of course, it
relates to generating employment in the rural areas. May | draw your attention
to something? | will take only two minutes. | am very happy that you have
assured that the Employment Guarantee Scheme, which is under
implementation in Maharashtra, is under your active
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consideration. By the by, the total expenditure under the Employment
Guarantee Scheme is to the tune of Rs. 1,600 crores. If an amount of
Rs. 10,000 is given by the Government of India, it will ensure the success of
the Scheme throughout the country. In Maharashtra, we share the poverty
of the poor by imposing professional tax, etc. | have a constructive
suggestion to make. | am not saying something that is done. What about
the review of the Scheme? What about the evaluation of the Scheme? How
accountability is there? | share the idea of Mr. Suryabhan Patil Vahadane.
He spoke yesterday in those terms.

it sreg e Ele: TR, IS FICIH BIRET 2 |

SHRI M. VENKAIAH NAIDU: Sir, | am mindful of that. The idea is to
move in the direction of rural employment guarantee programme, to give
assured employment to everybody. Secondly, the rural credit, which was
Rs.40,000 crores when this Government came to power, has been enhanced
to Rs.65,000 crores. The Infrastructure Development Fund of the NABARD,
which is used in the rural areas, has been enhanced from Rs.2,500 crores to
Rs.5,000 crores by the NABARD.

That way, the Government is alive to the reality and we are trying to
take all the necessary steps that are possible to provide them self-
employment in the rural areas by involving them in infrastructure works in the
rural areas, by involving them in various vocational activities. As | said in the
beginning, — we have very little time today -- our effort is to achieve a target
of 8 per cent GDP growth which will take care of the major issues. Secondly,
we would like to bring a perceptional change in the minds of the people.
Thirdly, we would like to move towards the direction of self-employment. One
has to be very frank. We may criticise each other for political reasons. The
fourth is providing employment and that too white-collar employment or
employment in the organised sector. Here the chances are comparatively
less. But opportunities are more. The Government would focus on providing
self-employment in rural areas by giving them credit, by giving them training
and by giving them the needed support. ... (Interruptions)....

o1t srga wefie: SuwvIEger wEIeY, 319 RIST-SWIR &I 99 8 8l
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The House then adjourned at twenty-six minutes past five of the clock till
eleven of the clock on Thursday, the 6" December, 2001
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